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Counterfeit   Notes   Deposited by Cer- 
tain Banks and Southern Railway in 

Madra* Office of Reserve' Bank 

825. SHBI K. GOPALAN; Will the 
Minister of FINANCE be pleased to 
state: 

(a) whether the Reserve Bank tra- 
ced counterfeit notes in the currency 
bundles deposited at its Madras Office 
by certain banks and Southern 
Railway; 

(b) if so, what are the details there- 
of and whether any investigation has 
been made in this regard; if so, what 
action has been taken on the basis 
oj' investigation made; and 

(c) whether any officials were 
found involved in this racket? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
JANARDHAN POOJARI): (a) Yes, 
Sir. 

, (b) and (e) Reserve Bank of India 
has reported details of forged notes 
detected during April-July, 1986      as 

I  

The matter has been referred by the 
Reserve Bank of India t0 the Police 
authorities for investigation. 

Rubber Board 

826. SHRI V. GOPALSAMY: Will 
the Minister of COMMERCE be pleas- 
ed to state; 

(a) what was the amount of subsidy 
given by the Rubber Board during the 
last three years, year-wise and     the 
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